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Title: Motion regarding appointment of Shri Sanjay Dhotre, Shri Pankaj Chaudhary and Shrimati Santosh Ahlawat to serve as Members of the Joint
Committee on Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement (Second Amendment) Bill, 2015.
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HON. SPEAKER: The question is:

"That this House do appoint Shri Sanjay Dhotre, Shri Pankaj Chaudhary and Shrimati Santosh Ahlawat to serve as members of the Joint
Committee on The Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement (Second
Amendment) Bill, 2015 vice Shri S.S. Ahluwalia, Shri PP. Chaudhary and Shrimati Krishna Raj resigned from the Joint Committee on
their appointment as Ministers."

The motion was adopted.
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HON. SPEAKER: The question is:

"That this House do recommend to Rajya Sabha that Rajya Sabha do agree to appoint three members of Rajya Sabha to serve as
members of the Joint Committee on The Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement (Second Amendment) Bill, 2015 vice Shri Jairam Ramesh, Shri Sharad Yadav and Shri Rajpal Singh Saini retired from
Rajya Sabha and do communicate to this House the names of the members so appointed by Rajya Sabha to the Joint Committee.”

The motion was adopted.
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